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IN THE CENI'PAL ;DIIINI&TRATIvE TRIBUNAL HYDERABAD BENCH AT HYDEFABAD 

O.A.NO. çtC /93 

Date of Order: 677-93 
tween t 

S 

Divisional F.3iltcay M€nager, .(EG) 
South Gelltral. Railway, Secunderabad, 

Pcrtrncnt ''y Inc-'ctor (Con) 
S.C.Rly, Secunderabad. 
chiefi Signaj Inspector, 
Signal & Teleconinunication Lpartment, 
S.C.Rly, Secunderabad. 

.. 	Applicants. 

and 

 
Presiding Officer, Labour Court, 
Narayanaguda, A.P. Hyderabad. 

For the hpplicantsL Mr.N.I:.Devraj, SC for Rlys. 

For the Respondents: 	 -. 

(tRAM: 
THE HON' BLE NP. JUSTICE VNEELAE&U PSO : VICE CHAIRMAN 

- 	THE HONTBLE Nn.P.T:TIRWENGPahM : ?EIEF.(AD?1T) 
The Tribunal made the folldng Order:— 

Admit. The operation of the order dated 11-3-92 

in C.M,P..No. -' 3? •/3—is suspended until further orders. 

Issue notice to the Lesporidents. 

Post the Case on 6.933. 

To 
1. The Divisional rtailway lianager (B.G) SC.Rly, Secunderabad. 
Y. The Permanent I..ay Inspector (Cob) S.C.Rly. .Secunerabad. 

The Chief Signal Inspector, Signal & Teleconmunication 
Department, 3 .C.Rly, Secunder1'ad. 

4, The Presiding Officer, Labour court, Narayanaguda, Hyderabad. 
S. One copy to 11r.N.R.Devraj, SC fpr Rlys. CAT.Hyd. 

One copy toMr. 
One spare copy. 

r.ArAtll 
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IN TFIZ CLNTJ, AD1'JNI STRATIVE TU BtJNAL 
HYDERkBAD BENCH AT HYDER.BAD 

)THE HON'ELE MIRJ1JUSTICE V.NEEWWRI RAO 
VICE CHZIRM1N 

THE HON'BLEMR4A.B.GORTY : MEMBER(AD) 

- 	 eNNTDSEIGiAR REDLY 

AND 
	 MEMBER(j) 

THE HON'BLE 14R.PST.TIRUVENQD1J :11(A) 

Dated : 	-1993 

ORDER/JUMELc. 

O.A.No. 

T_j..Np. 	* 

and Inter 
- issued 

Disptsed of with dir 

DismLjssed 

Disrr4ssed as withdrawn 

Disr4ssed for - default. 

• 	 Rej1tcted,/ Ordered 

No 4rä&r as to costs. 
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